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PROGRAMME FOR ANTI-SEA EROSION BY THE

CENTRE
*492. SHRI G. GOPINATHAN
NAIR: Will the Minister of IRRIGA

TION AND POWER be
state:

pleased to

(a) whether Government have received
any proposal from the Government of Kerala
that the anti-sea erosion programme in Kerala
should be taken up as a central sector scheme;
and

(b) if Go, what is the decision of the
Government of India en the proposal?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (PROF. SIDDHESHWAR
PRASAD): (a) Yes, Sir. A proposal in this
regard has recently been received from the
State Government.

(b) Similar requests were received in the
past also. These were examined in
consultation with the Ministry of Finance and
the Planning Commission but it have not been
found possible to include it as a Centrally
sponsored scheme.

A T Fd sorr A
wyxifl wy wimex

*192. &t wmyeoEw ;o FAT
I AN, TZ TN Fy FAT AT
f¥

(%) 77 39T 9 F AW HAY
F gra 1 § 3707 ORI ¥ 7y frar
g f5 =t g & frre % fad
I N F AR gAafw mwEfa
F w; T

(=) afzer, v o = g
% F11 for fpar 2 7

[ RAJYA SABHA]

to Questions 52

t [ALLOCATION OF FUNDS TO UTTAK
PRADESH FOR FOURTH PLAN

* *493. SHRI RAJNARAIN: Witt the PRIME
MINISTER be pleased to state:

(a) wnether the Chief Minister cf Uttar
Pradesh has recently requested the Central
Government to allocate more funds for the
expansion of the' Fourth Plan for Utar
Pradesh; and

(b) if so, what decision has been taken by
the Central Government theron?]
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{{THE PRIME MINISTER (SHRI-MATI

INDIRA GANDHI). (a) The State

Government han asked for additional Central
assistance of Rs. 181
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crores for specific programmes and
special acconmodation of Rs, 52.47
crores estimaled to cover th, shortfall

in State's ow i resources.

(b) The entire Central assistance for State
Plans has already been dis- . tributed among
States in accordance j with the formula
approved by the | National Devi lopment
Council. There ! is no unallocated amount one
of which j additional Central assistance could
be | made availati e.

There is nc scope for the proviiion j of
additional assistance to cover estimated
shortfall in the State's own resources. Special
accommodation has been made available to
only those States which have non-Plan gap- in
resources, as assessed by the Planning
Commission at the commencement of the
Fourth Five Year Plan. As Uttar Pradesh does
not have any such deficit, it b not eligible for
special accommodation. ]

DECLINE IN EXPORT OF COIR YARN

*494. DR. K. MATHEW KURIAN: Will
the Minister of FOREIGN TRADE be p
eased to state:

(a) wheth r it is a fact that the export of
coi yarn has declined substantially during
this year;

(b) ifso, he reasons therefor; and

(c) the Gt< ps taken by Government to
imp eve the export of coir yarn?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(CHOWDHAAY RAM SEWAK): (a) to (c)
A staement is laid on the Table of the House.

STATEMENT

(a) Yes, Sir. Though there has been
a marginal i icrease in the exports of
coir goods di ring the current year the
export of co r yarn has fallen by
5.9 per cent in value.

(b) The r :ain reason for the dec
line is lesser off-take by the European

[ 3 DEC. 1970 ]

to Questions 54

Coir Industry in view of
preference for synthetic products.

consumer

(c) At the instance of the Government the
Indian Institute of Foreign Trade is
currently engaged in a study of overseas
markets with a view to maximising export
of ccir products. The F.A.O. nan also set up
a study group on hard fibres to explore
alternative uses for hard fibre products
including coir.
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f[ARMSs LICENCES FOR FORMER RULERS.

1068. SHRI SURAJ PRASAD: Will the
Minister of HOME AFAIRS be pleased to
state:

(a) the names cf the States which have
issued orders asking the former rulers to
obtain licences for their arms and the
number of the rulers of those States who
have got themselves registered for the issue
of the licences; and

(b) the steps being taken by Government
so as to make it necessary for all the
remaining -former-rulers-to obtain licences
f~.~ tneir arms?]

[ ] Eng.ish translation.



